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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

OA NO. 632 OF 2022

IN THE MATTER OF:
V.K. TYAGI ...APPLICANT
VERSUS
STATE OF UTTARAKHAND & ORS. ...RESPONDENT(s)
INDEX
S.NO PARTICULARS PAGE NO

RESPONSE ON BEHALF OF RESPONDENT
10 IN COMPLIANCE OF THE ORDER DT.
16.01.2026 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, NEW

DELHI

A COPY OF THE LETTER DATED

04.10.2025 IS ANNEXED HEREIN AND

MARKED AS ANNEXURE -1.
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3. A COPY OF THE VERIFICATION REPORT

DATED 23.01.2026 IS ANNEXED

HEREWITH AND MARKED AS

ANNEXURE-2

4. A COPY OF THE LETTER DATED

24.01.2026 IS ANNEXED HEREWITH AND

MARKED AS ANNEXURE-3.

5. A COPY OF THE REVENUE RECORDS IS

ANNEXED HEREIN AND MARKED AS

ANNEXURE- 4.

THROUGH COUNSEL
BHANWAR PAL SINGH JADON
STANDING COUNSEL

FOR THE STATE OF U.P.

EMAIL-
bhanwar()9jadon@gmail.com

PHONE NO.-6375115224

DATED: - 27.03.2026
PLACE: - NOIDA
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OA NO. 632 OF 2022

IN THE MATTER OF:

V.K. TYAGI ...APPLICANT
VERSUS

STATE OF UTTARAKHAND & ORS. ...RESPONDENT(s)

RESPONSE ON BEHALF OF RESPONDNET 10 IN COMPLIANCE

OF THE ORDER DT. 16.01.2026 PASSED BY THE HON'BLE

NATIONAL GREEN TRIBUNAL, NEW DELHI

I, Arvind Kumar Chauhan, aged about 43 years, S/o Shri Lakhmee Narayan
Chauhan, posted as, District Magistrate, Saharanpur, do hereby solemnly
affirm and state as under:

1. That I, the Deponent in the above captioned matter, am fully conversant with

the facts of the case and am competent and authorized to swear the present
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2. That I, state that the contents of this reply have been drafted by my counsel
on my instructions, and the contents of the same are true to my knowledge

and nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

3. That in the present matter, the issue is with respect to the encroachment for
cultivation on the land of river Solani, & tributary of River Ganga, which is
obstructing its flow, further grievance is about discharge of untreated sewage
in river Solani which is creating health hazards and converting the river into

a drain.

4. That the Hon’ble Tribunal vide order dated 16.01.2026 issued the following

directions:

“..o...2. In view of the facts and circumstances of the case we consider
presence of the District Magistrate Saharanpur, District Magistrate,

Muzaffarnagar and District Magistrate, Bijnor to be essential for just and

3 The Registry is directed to amend the memo of parties accordingly

and to issue notice to newly impleaded respondents no. 10 to 12.
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4. At this stage, Mr. Bhanwar Pal Singh Jadon, Advocate, who is
already representing respondent no. 7, has accepted notices on behalf of
respondents no. 10 to 12- District Magistrate Saharanpur, District

Magistrate, Muzaffarnagar and District Magistrate, Bijnor respectively.

3 Replies may be filed by the District Magistrate Saharanpur,

({Dzstrlct Magistrate, Muzaffarnagar and District Magistrate, Bijnor

¢

REPLY IS AS FOLLOWS

5. That it is submitted that, vide letter dated 04.10.2025, information was
sought regarding the factual position of any encroachment on the pillars
installed on the Solani River in District Saharanpur, it flows for a length for
21 km. In response thereto, it was reported that the compliance status
concerning the
Solani River within the jurisdiction of the Irrigation Construction Division,
District Saharanpur, is as follows:

a) The identification and demarcation of the Flood Plain Zone have been
completed.

b) There is no encroachment on the bed of the Solani River.
¢) The tapping of drains discharging untreated domestic sewage/industrial

effluents into the river does not pertain to this division.
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A copy of the letter dated 04.10.2025 is annexed herein and marked as

ANNEXURE -1.

6. That it is further submitted that, in compliance with the instructions issued
by the District Panchayat Raj Officer, Saharanpur vide letter dated
24.01.2026, the Consulting Engineer, Development Block Muzaffarabad,
submitted a verification report dated 23.01.2026, stating that only Gram
Panchayats Kaluwala-Nihalpur and Anagadipur are situated near the Solani
River, and upon inspection conducted, it was found that NO sewage water

from the said villages is being discharged into the Solani River. The said

factual position was thereafter communicated by the District Panchayat Raj

A copy of the letter dated 24.01.2026 is annexed herewith and marked as

ANNEXURE-3.

7. That It is respectfully submitted that the revenue records relating to the
Solani River passing through the villages of Fatehpur\ Pelo, Kaluwala

Jahanpur
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(North and South), Khushhalipur, Badshahpur, Thapal Ismailpur and Mohd.
Hussainpur Nawada in Tehsil Behat, District Saharanpur were examined by
comparing the old revenue records, consolidation records and the present
khatauni. On examination, it was found that the river-related khasra numbers
in these villages are generally recorded as river land or land situated in the

river flow area. However, in some khasra numbers, differences in area were

8. That it is further submitted that, such discrepancies exist in some khasra
numbers of villages Thapal Ismailpur, Mohd. Hussainpur Nawada, Kaluwala
Jahanpur South, Fatehpur Pelo, Khushhalipur and Badshahpur. These
discrepancies are due to incorrect revenue entries, for which proceedings for
correction and cancellation of the wrong entries have already been initiated
before the competent revenue authorities, namely the Sub-Divisional
Magistrate, Behat and the District Magistrate, Saharanpur. Therefore, the
revenue authorities have confirmed that the land in question forms part of the

Solani River area, and the process for rectification of incorrect entries is under
progress.

A copy of the revenue records is annexed herein and marked as
ANNEXURE- 4.
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9. That, the deponent has been duly diligent in complying with the orders
passed by the Hon’ble National Green Tribunal, New Delhi, and has taken
all necessary measures to ensure timely and complete compliance therewith

in letter and spirit.

10.Hence, the present affidavit is being submitted for the kind perusal of the

Hon’ble Tribunal. It is prayed that the same be taken on record.

DEPONENT

VERIFICATION

Verified at Saharanpur on this 27" day of April 2026, that the contents
of the above affidavit from paragraphs 1 to 10 are true and correct to
the best of my knowledge and belief. No part of it is false and nothing

material has been concealed therefrom.

\ IDENTLFILD 1Y
epo\5E KALEEM AHMAD

Advocate
hRSeg. CNo.l-1(20533/01
Ch.-63, Civil Court, SRE
Mob.-9359206239 DEPONENT
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3 The question of rejuvenation of river Sanoli involves three material aspects as
mentioned hereunder:-
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‘3. Learned counsel for respondents no. 1, 2, 3, 4 and 6 and learned counsel for 7 seek
adjournment for filing of their action taken reports in compliance of ariter dated
03.07.2025. :

4. action taken reports by respondents no. 1, 2, 3, 4 and 6 and respondent no. 7 may be
filed within two months.

5. List on 16.01.2026 for further hearing."

S UTRE SR % STJFH H Adv. Disha Tiwari, From Offices of Bhanwar Pal Singh Jadon,
Standing Counsel of U.P., National Green Tribunal, New Delhi €RT =+ ﬁrg%ﬁ °K3 ?jﬂ'v:ﬂ'@ el AT
B

1. GO/Notification of the physical demarcation of River Saloni
2. Relevant Khasra No.s and
3. Full details about the Sewage Discharge into the River Saloni.
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